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domiciM asth0caa»mayb0and 
ha/^ewiU, normal^, nolto movsd 
out of that stata for atisast 5 ysais unless thor» ar* compaHing r*a- sons.

11. PGT*A^lc8-Prindpalsrt»rinc^»ls/ 
Educat»nOfficers/Asstt. Commis­
sioners who hav»3y«are or loss to 
ratire vmuld not be posted out on 
piomotionAlirect recruitment al­
ready working in home state. sul>- 
ject to availability of vacancies. 
Similarly, those who have 3 years 
or less for superannuation and are 
working outskie their home state 
may be aflowed on piomotkm prior­
ity for their home state subject to 
availability of vacancy.

12. No transfer TA  win be paki for re­
quest transferon whatevergrounds 
unless the teacher has completed 
five years in his existing p lm  of 
posting (read 5 years for request 
transfers and 3 years for North- 
Eastern Regon and hard statnns).

13. Asstt. Commissioner will be com­
petent to change the headquarter 
of a teacher on administrative 
grounds to any place within the 
regkm as deemed fit and direct him 
to dischaige his duties there. The 
AsstL Commissnners shaH report 
forthwith the case with fuH facts to 
the Commissionerforoonfirmatfon 
ordirecUonsas may beoonskfered 
necessary by the Commissnner.,

14. Not-with-standing any provision in 
the above gukMkies. the oonskler 
wHi be comp^ent to make such 
departure from the guidelines as 
he may consUer neoessaiy in the 
interest of the sangathan.

Standing OonmlUt^ for Orlmmemof
KtndrtyaVUyalHyaD aplarma

811. OR. LAXMINARAYAN PAf^DEYA: W i 
the Minister of HUMAN RE­

SOURCE DEVELOPMENT be pleased to 
state:

(a) whelheritisafactthataStarafing 
Committee of Deputy Commisskmers and 
Assistant Commisstoners of Kendriya 
Vklyalayas Sangathan has been set up to go 
into the demands and grievances of Its 
emptoyees/assodatkms;

<b) if so. the details thereof atongwlth 
the suggestk>ns, if any. made by the Com­
mittee in this regard; and

(c) the actkx) taken by the Government 
thereon?

THE MINISTER O F HUMAN RE­
SOURCE DEVELOPMENT (SHRIARJUN 
SINGH): (a) to (c). The deputy Commisston­
ers and Assistant Commissioners available 
at Headquarters in Kendriya VkJyalaya 
Sangathan sit infonnaliy as a Committee 
from time to time to go into various adminis­
trative matters and also matters rased by 
various assodatkins. This is an internal ar­
rangement of the Kendriya Vkiyalaya San­
gathan Headquarters, therefore the delb- 
erattons of this group are not liekig submit­
ted to Govemment for orooessing.

Prhntiaatton of aome Railway 
Sadora

812. SHRI C H ETA N  P .S . 
CHAUHAN:

SHRI VISHWANATH SHAS- 
TRI:

SH R ICH ITTABASU:
KUMARIUMABHARTI:
SHRI BASUDEB ACHARIA: 
SHRI SU R YA NARAYAN 

SM GH:
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8HR IM ATI BHAVNA 
CHIKHLIA: 

SHRIARVINOTRIVEDI:

Wn the MMslsr of RAILWAYS b0 
piMMMltoaUto:

(a) whottwrtlwattMitionoftheGovem' 
ment has baon drawn to the news item 
capUoned *Ra8way to privatise vital seg­
ments of operations’ appearing in the Eco­
nomic Times dated September 25.1991;

(b) iso, the feds thereof and the names 
of the sectors proposed to t>e pmatised and 
the masons therefor; and

(c) the steps being talcen to ensure that 
privatisationofoperations does not adversely 
affect the passenger services in the Rail­
ways?

THE MMISTER OF STATE IN THE 
MiNISTRY OF RAILWAYS (SHRI MAL- 
LIKARJUN}:(a)Yes,Sir.

(b) and (c). The Railways are exploring 
the pMsaiilities of commercial exptoitation 
of railway land. The details of the scheme for 
piivatisidion ol the existing departmental 
catering unit have not yet been fanalised.

Study Report of Tehrl Dam

813. SHRI MUKUL BALKRISHNA 
WASNUC W il the Minister of ENVIRON­
MENT AND FORESTS be pleased to state:

(a) the findings of the study report 
p r e p ^  by the MTACH on *Evaluating the 
Tehri D a m ^  extended cost benefit ap- 
praisar;and

(b) tiie reaction of the Government 
theralo?

THE MMISTER OF STATE IN THE 
MINISTRY OF ENVRONMENT AND FOR­

ESTS (SHRI KAMAL NATH): (a) The main 
findings of the study are:

—  Laige investment In Tehri Dam 
does not seem justified in viewof 
the risk of dam coBapse;

—  UsefulHfeofthereservoirisHttly
to be 62 years on the basis of 
prevailing sUt load data;

—  The cost of power generation is 
73 paise per unit against the cost 
of 35 paise per unit estimated by 
the proponents; and the return 
on the power component would 
be only 4.52% rather than 6.89% 
as reported.

—  The Iwneflt-cost ratio for irriga­
tion component is 1.28 and net 
3.68 as reported: and benefit- 
cost ratio for the project is 0.56:
1 which is lltely tobeeven more 
adverse with increase in cosL

0}) Thesefindings have been discussed 
by INTACH in a put>!ic meeting but the proj­
ect authorities are proceeding on the b a ^o l 
the detailed project reports.

Setting up of a Population Commission

814. SHRI MUKUL BALKRISHNA 
WASNIK; WtH the Minister of HEALTH AND 
FAMILY WELFA.RE be pleased to state:'

(a) whether there is any proposal to set 
up a Population CommisskM; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMLY 
W ELFAf^ (SHRMAT1 D.K. THARA DEVI 
SIDDHARTHA): (a) and (b). To impart a new 
thrust and dynamism to the Family WWfare 
Programme, a draft Action Plan has been


